NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI
Dated: 06.11.2020
NOTICE

Take notice that the following matters adjourned on 01.10.2020 in the Court - 11 will be listed as indicated
below: -

S. No. Case No. Name of the parties Original date of hearing | Next date of hearing
1. Comp. App. (AT) | Subbaiya Chithambaram 01.10.2020 09.11.2020
(Ins) No. 637 of Vs.
2020 IDBI Bank & Anr.
2. Comp. App (AT) | Simran Kaur 01.10.2020 09.11.2020
(Ins) No. 1520 of | Vs.
2019 Haiko Logistics India Pvt. Ltd.
3. Comp. App. (AT) | Prakash Shanker Mishra & Ors. 01.10.2020 09.11.2020
(Ins) No. 34 of Vs.
2020 Ashok Kriplani & Anr.
With
4, Comp. App. (AT) | Sampoorna Owners Welfare 01.10.2020 09.11.2020
(Ins) No. 166 of Association
2020 Vs.
Ashok Kripalini & Anr.
5. Comp. App. (AT) | Smt Indrani Brahmachari 01.10.2020 09.11.2020
(Ins) No. 652 of Vs.
2020 Chandra Prakash & Anr.
6. Comp. App. (AT) | Abhishek Sharad 01.10.2020 09.11.2020
No. 317 0of 2019 | Vs.
Registrar of Companies, West
Bengal
7. Comp. App. (AT) | Oriental Iron Casting Ltd. 01.10.2020 09.11.2020
No. 10 of 2020 Vs.
Registrar of Companies & Anr.
8. Comp. App. (AT) | Kailashchandra Ramgopal Lohiya 01.10.2020 09.11.2020
No. 109 of 2020 | & Ors.
Vs.
Vijay Sobhalal Shah & Anr.
9. Comp. App (AT) | Mcdonald’s India Pvt. Ltd. & Ors. 01.10.2020 09.11.2020
No. 275 of 2017 Vs.
& ILA. No. 3016 Vikram Bakshi & Ors.
of 2019
With




10. | Comp. App (AT) | Vikram Bakshi & Ors. 01.10.2020 09.11.2020
No. 280 of 2017 | Vs.
Connaught Plaza Restaurants Pvt.
Ltd. & Ors.
11. | Comp. App. (AT) | KVR Industries Pvt. Ltd. 01.10.2020 09.11.2020
(Ins) No. 626 of Vs.
2020 P.P. Bafna Ventures Pvt. Ltd.

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By the order of Hon’ble Acting Chairperson

-sd/-
Registrar
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